
OE[Rt TH CJNTL A DI NIRTRTI V TRIHUi L 
I1NCALCJFE 8NCH, 8ANCALOR 

DATED THIS THE TJENTY FOURTH DAY OF NOVEMBER 
1986 

Present 	: Hon tble  Shri Ch. }Ramakrjshna Rae ., 	Member () 

Hnn'hla Shri P. Srinivasan ., 	Macnbr (A) 

APPLICATIONS NO. 1107 TO 1109/86(T) 

C. Keshava Pao, 

Law Officr, 
18 9  Mills Road, 
Bangalore-560 046 

Hanuman Sjnnh 

Divisional Commercial Supdt,, 
Southern Railway, No.4 ANC 
Railway Colony, 

Mill.3r Road, Bangalore Cant. 

N.B. Inamd:r, 
Senior Commercial Officer (Claims), 
Southern Railway, Bangalore City. 	 .,. 	Applicants 

(Shri M.S. \iaradarajan ... Advocate) 

V. 

Union of India repreE- anted 
by its Secretary to Government, 
Ministry of Railways, 
New Delhi. 

The Railway Board represnted 
by its Chairman, 
Railway Bhavan, Nw Delhi. 

The Gener1 Manager, 

Southern Railway, 
Park Town, Madras-600 013. 

The Chiaf Personnel Officer, 
SoutharnRailway Headquarters. 
(iffice, Personnel Branch, 
Perk T-own,Iladras-6111 103. 

Mr.Sreedharan Kallat, 
Asst. Transportation Superintendent, 
Trivandrum Division, 
Southern Railway, 
P.O. Cochin Harbour T:3rminus Kerala) 	..• Respondents 

(Shri A.N. Jsnugopal ... Advocate) 

This application has come up for hearing before this Tribunal 

today, Hcn'ble Member (A) made ta following: 

OR DER 

This composite application was originally filed as a writ petition 
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by three applicants before High Court of Karnataka and has been 

subsequently transfcrrd to this Tribunal. 

Shri M.S. Vera Jarajan,, ],earned counsel for the applicants 

informs us that respondent 5 with whose promotion the applicants 

were aggrieved has since retired from service and that, therefore, 

the applications have become infrctuous. He, therefore, wishes 

to withdraw the application. Shri A.N. Venugopal, learned counsel 

for respondents agrees with him. 

In the result the application is dismissed as withdrawn. 

jT 
11E1iBER (J) 	MEMBEP (A) 

bsv 

S 



REGISTERED 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BT\N01\LORE BENCH 

-3(* 

Commercial Complex(BDA), 
Indiranagar, 
Bangalore 	560 038 

Dated : 	 1987  
Application No. 	1107 to 1109/85(T ) 

W.P. No 	9221 to 9223 	83 

pplicant 

C.Keshava Rae & 2 Ors 

To 

Sh fIS Varadharajan, Advocate, C/U Shri SM Babu, Advocate, 
2429  Kanaa flandiram, V Main Road, Gandhinaoar, Sanqalore-9. 

2. 	Secretary to Govt., Ministry of Railways, New Delhi. 

3, 	Chairman, Riluay Board, New Delhi. 

The General Manager, Southern Railway, Park Town, Madras-600003. 

The Chief Personnel Officer, Southern Railway Headquarters, 
Office, Personnel Branch, Park Town, Madras-600003 

Sh Sreedharan Kallat, As'tt. Transportation Supdt., 
Trivandrurn Diviáion, Southern Railways, 
P.O. Cochin Harbour Terminus (Kerala). 

Sh AN fenuqopal, Advocate, C/U Shri NS Srinivasan, 
12, II Floor, 598 Mutt Buildinqs, Tank Bund Road, 
Gandhinaqar, Banqalore-9. 

Sublecg SENDING COPIES OF ORDER PASSED BY THE BENCH IN 

APPLICATION NO. 	1101 to 1109186(T) 

Please find enclosed heroudth the copy of the Order/txxixcexx 

passed by this Tribunal in the above said Application on 	2411..1986. . 

End : as above. 

(JUDICIAL) 

Balu* 



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH, BANGALORE 

DATED THIS THE TWENTY rUURTH DAY OF NOVEMBER 
1986 

Present : Hon'b].e Shri Ch. Rarnekrjshna Rac, 	•, 	Member (J) 

Hon'ble Shri P. Srinivasan 	•. 	Member (A) 

APPLICATIONS NO, 1107 TO 1109/86(T) 

C. Keshava Rao, 

Law Officer, 
18 9  Mills Road, 
Bangalore-560 046 

Henurnan SinQh, 

Diisjonal Commercial Supdt., 
Southern Railway, No.4 BNC 
Railway Colony, 

Miller Road, Bangalore Cant. 

M.B. Inamdr, 

senior Commercial Officer (Claims), 
Southern Railway, Bangalore City. 	 ... 	Applicants 

(Shri M.S. Varadarajen ... Advocate) 

V. 

Union of India represented 

by its Secretary to Government, 
P1inistry of Railways, 
New Delhi. 

The Railway Board repres5nted 
by its Chairman, 
Railway Bhavan, New Delhi. 

The Genarql Manao2r, 
Southern Railway, 

Park Town, Madras-500 003. 

The Chi'f Personnel Lfficer, 
SouthernRailway Headquarters. 
Office, Personnel Branch, 
Park Tc,wn,Madras...635 003. 

Plr.Sreedharan Kallat, 

Asst, Transportation Superintendent, 
Trivandrum Division, 
Southern Railway, 

P.O Cochjr, HarbourTerminus Kerala) 	.•• Respondn ts 

(Shri A.N. Uenugopal ... Advocate) 
e 

This application has come up for hearing before this Tribunal 

today, Hcn'ble Member (A) made the following: 

ORD E R 

This composite application was originally filed as a writ petition 



-2— 

by three applicants before High Court of Karnataka and has been 

subsequently transferred to this Tribunal. 

2. 	Shri M.S. Varaarajan, ]earned counsel for the applicants 

informs us that respondent 5 with whose promotion the ap1icants 

were aggrieved has since retirq from service and that, therefore, 

the applications have become infrctuous. He, therefore, wishes 

to withdraw the application. Shri A.N. Venugopal, lea'ned counsel 

for respondents agrees with him. 

3.. In th result thn application is dismissed as withdrawn. 

EBER (J) 	EM8E (A) 

bsv 	 - 


